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HIGH COURT OF DELHI, AT NEW DELHI 


No. IMb.lP&P/DHC 

QUOTATION NOTICE 

Seal~d quotations are invited for purchase of following mobile handsets: 

Quantity
Mobile Handset ModelSI. No. (Approx.) 

031. HTC Desire 820 Q 


HTC Desire 816 G (Octacore) & 
 302. 
HTC Desire 816 G (Quadcore) 

703. HTC Desire 626 G Plus (Octacore) 

404. Micromax Canvas 2 A 120 Colors 

Nokia Lumia 630 & 555. 
Micromax Canvas Power A96 

Interested parti.es should submit their quotation! rates, terms & conditions in sealed 

cover addressed to "THE JOINT REGISTRAR (PROJECT AND PLANNING), ROOM NO. 

3, 3RD FLOOR, MEDICAL UNIT, DELHI HIGH COURT. SHER SHAH ROAD, NEW 

DELHI-I 10003," The subject "Quotation for Mobile Handsets" be superscribed on the 

envelope. The quotation should reach this Court by 12.05.2015 till 5.00 PM. No quotation 

shall be entertained after due date. 

Parties submitting quotations are informed that they will have to purchase the old 

mobile phones of Samsung make with following description under buy back scheme with 

further condition that the buy back price should in no condition be less than 10% of the 

original cost of the mobile phones:­

[Sl. ~ '-" - .- .---- Model.~ame Qty. 

! 1. Samsung Galaxy S Advance 19070 04 
2. Samsung Galaxy S Duos GT S7562 55 
3. Samsung Gataxy Y Duo.:' G T S61 02 72 
4. Samsung Metro GT E2252 53 

This Court reserves the right to alter the quantity of mobile handsets and .accept or 

reject any or all quotations without assigning any reason. 

Endst No. ~b~ 07 IMB/P&P/DHC 

Sd/­
Assistant Registrar (P

Dated :2.'1f~ 
&P) 
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Copy to: -
../ 

~dmin. Officer (Judicial), Computer Branch for uploading on website of High Court 
of Delhi. 

2. Admin. Officer (Judicial), Establishment Branch for displaying on the Notice Board. 
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